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Mr. Speaker: He has said that: pro-
bably the answer then would b~ that 
that Government has nothing to 
do with this. That is what the hon. 
Minister has said already. 

Shri Bhagwat Jba Azad: I would 
like to know w)lether Government 
have written to them or this is only 
a presumption. 

Mr. Speaker: That is probably a 
presumption. 

Shri Bhagwat Jba Azad: He has 
presumptions even when the sovere-
ignty of the country is involved. 

Slui Kapllr~: Is there any 
justification in the apprehension en-
tertained over here that this carto-
graphic indication spells out that so 
far as the dominant world opinion is 
concerned, we have as goad as lost 
Kashmir? 

Shri T. T. Krishnamachari: I would 
not subscribe to any statement of 
that nature. 
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Shri Sham Lal Saraf; As has been 
pointed out by han. Members of this 
House, this is not the first time that 
this kind of thin~ has happened, not 
from ardiDary quarters ,but tram very 
responsible quarters like the UNO, 
the USA and Brttain. These are 
well-known organisations which have 
been committing thia blunder repeat-
edly, whether deliberately or olher-
wise. May I know whether Govem-
ment have taken up this matter 
seriously in the Ministry ofE:xternal 
Affairs to see that these oftl,ces are 
contacted and persuaded not to allow 
these mistakes to recur again? 

S,hri T. T. Krishnamachari: I think 
I have answered the questiOn already. 
It is a matter strictly relating to im-
ports through customs and the action 
that has been taken under the Customs 
Act; all that we can do is to either 
completely ban fhe bringing in of lhis 
book or ask for the books being sent 
in a different way. The publishers 
have been told about this matter. 

Shri Shillkre: May draw th": 
attention of Government to the fact 
that for about two years Or more-
after the liberatiOn of Goa, Daman 
and Diu, these territories were still 
being mentioned in the UN pub.\ica-
tions .... 

Mr. Speaker: We are not nOw on 
the Goa question. 

Shri Sbinkre: .... as Portuguese' 
possessions, because the IoWan rep-
resentatives at the UN were dormant,. 
and if so, may I know whether Gov· 
ernment are thinking in terms "f 
waking up thOse people at least now? 

Mr. Speaker: That is not relevant 
to the main question. 
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Shri Man Sinh P. Patel: In view 
of the fact that Government have sO 
far melted only 23 lakh grammes 
how many more years will it tak(: 
them to melt all the gold received? 

Shri B. R. Bhagat: The total gold 
received was 24,32,257 grammes, oj 
which 23 lakh odd grammes have 
been melted. So, much of it has 
been melted. 

Investments from Unit Trust Units 

'454. Shri Alvares: Will the Minis-
ter of Finance be pleased to state: 

(a) the extent of money, collected 
by the sale of Unit Trust units, which 
has been invested so far; 

(b) the manner in which it has 
been invested; 

(C) the priorities for such invest-
ment; and 




